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STATUS REPORT IN COMPLIANCE TO HON'BLE NGT(PB) ORDER DATED 11/7/2022
IN OA NO. 493/2022 IN THE MATTER OF NEWS ITEM PUBLISHED IN THE
NEWSPAPER NAMED, THE TIMES OF INDIA DATED 05.07.2022 TITLED “DEAD FISH
IN NAJAFGARH DRAIN, POLLUTION COULD BE TO BLAME”)

1.0 BACKGROUND

Hon’ble NGT(PB) vide order dated 11/07/2022 2022 in OA No 493/2022 in the matter of
News item published in the Newspaper named, The Times of India dated 05/07/2022 titled
“Dead fish in Najafgarh drain, pollution could be to blame” has given following directions in
para 2:

“In view of above, we require a factual and action taken report from a joint Committee of
CPCB, DPCC, DJB, Irrigation and Flood Control Department, Govt. of Delhi and District
Magistrate, South West Delhi within one month by e-mail at Judicial-NGT(PB)@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image
PDF.”

A copy of Hon’ble NGT (PB) order dated 11.07.2022 is enclosed as Annexure-Il.

2.0 COMPLIANCE TO THE DIRECTIONS OF THE HON’BLE NGT (PB):

I In compliance to Hon’ble NGT (PB) order dated 11/7/2022, CPCB communicated to
Delhi Pollution Control Committee (DPCC), Delni vide letter dated 271712022, to act
as nodal agency and to coordinate with the member agencies of the aforesaid
committee for the preparation of the report in compliance to the directions of the
Hon’ble NGT (PB). A copy of CPCB letter is enclosed as Annexure-lll.

ll.  Subsequently, DPCC organized meeting of Joint Committee on 23/08/2022, wherein,
it was decided to carry out inspection and sampling of the site by the Joint committee
on 01/09/2022. A copy of minutes of the meeting is enclosed as Annexure-lV.

. Joint Committee has visited 10 locations including site wherein incidence of fish kill
occurred and drains meeting to the Najafgarh Jheel on 01/09/2022 and collected
samples from 09 locations for physico-chen]ical parameters. Details of sampling
locations along with the observations of the Joint Committee are mentioned in Table
1 and photographs taken during the site visit is enclosed as Annexure V.

IV.  Sample of drains were analysed in CPCB laboratory for 06 parameters, viz., pH,
BOD, COD, TSS, NH3-N & PO4-P and sample of Najafgarh Jheel was analysed for 2
parameters pH & BOD. Analytical results are depicted in Table 2 & Table 3 and

locations in Annexure-VII.
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Table 1: Details of sampling locations and observations of Joint Committee during

the visit on 01/09/2022
S. No. Name of Observations of the Joint Committee
sampling locations
1 Dhansa Regulator Flow was not observed at the regulators,
therefore samples could not be taken.
2 $1: Leg 1 Drain/ Debris/wastes were accumulated and
(Palam Vihar Drain) dumped at the outfall
3 $2: Leg-2 Drain/ No observation
(Dharampura Drain)
4 S3 I: Leg-3 Drain / (Dhanwapur | Debris/wastes were accumulated and
STP Drain, Gurugram) dumped at the outfall
5 $3 II: Badshahpur Drain
6 S4: Najafgarh Drain at Galibpur | Water hyacinths were prominently seen.
Bridge
7 S5: Najafgarh Drain at » Water hyacinths were prominently seen
Ghumanherra Bridge and removal was on going.
* Aquatic lifeffishes and fishing activities
were also noticed.
8 S6: Najafgarh Jheel Water hyacinths were observed
9 S7: Najafgarh Drain at Jhatikara Irrigation activities were observed.
Bridge
10 $8: Najafgarh Drain at Chhawla No observation
Bridge




Table 2: Analytical results of sampling locations (Najafgarh drain) monitored on

1/9/2022
S. No. Sampling Location pH COD BOD TSS NH;-N PO,-P
(mg/L) |(mg/L) [(mg/L) | (mglL) (mgiL)
General Standards for |5.5-9 | 250 30 100 50 5
Discharge of Environmental
Pollutants under Schedule -Vi
of the Environment
(Protection) Rules 1986
1 S1: Leg 1 Drain/ (Palam 7.1 165 62 129 27 0.34
Vihar Drain)
2 S2: Leg-2 Drain/ 6.9 244 85 214 26 0.11
(Dharampura Drain)
3 S3 I: Leg-3 Drain /| 7 343 97 256 20 0.74
(Dhanwapur STP Drain,
Gurugram)
4 S3 II: Badshahpur Drain 7 268 91 204 16 0.56
5 S4: Najafgarh Drain at 7.4 56 11 51 03 0.06
Galibpur Bridge
6 S5: Najafgarh Drain at 7.4 58 11 64 03 0.06
Ghumanherra Bridge
7 S7: Najafgarh Drain at 7.3 131 33 97 11 0.30
Jhatikara Bridge
8 S8: Najafgarh Drain at -3 135 42 a0 17 0.46
L Chhawla Bridge

Table 3: Analytical results of Najafgarh Jheel monitored on 1/9/2022:

Parameters | Primary Water Quality for Outdoor Bathing Analysis Laboratory
notified under the E(P) Rules, 1986 Result
pH 6.5-8.5 8.5
BOD 3 mg/L 21

Second meeting of the joint committee was held on 15.09.2022. CPCB presented the

analysis report. Irrigation and flood control department presented the report of the drains in

the catchment area. Attendees are enclosed as Annexure-VI.
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3.0 FINDINGS:
About Najafgarh Drain and Jheel

The Najafgarh Drain is old course of Sahibi River Basin which starts from Jaipur district of
Rajasthan, draining areas of Haryana as Drain No.8 and enters Delhi at Dhansa and cuts
across the heart of Delhi flow over 57 KM of length before it outfalls into the river Yamuna at
Wazirabad, Delhi. The drain in its 1 phase in Delhi, flows through un-urbanized area in a
length of 18 KM from Dhansa to Chhawala and thereafter runs through urbanized area in
length of 39 km before it outfall in River Yamuna. It's catchment area not only for 2/3 of
discharge of Delhi but beyond the state boundary i.e. from Haryana and Rajasthan.
Najafgarh Drain is basically a storm water drain but due to rapid urbanization in
catchment area particularly in Delhi & Gurugram, it not only carries storm water but also
carries untreated sewage water containing both Biological & Chemical pollutants.

Total 126 sub-drains, carrying discharges from different localities of Gurugram and Delhi,
falls into Najafgarh drain from Dhansa to its outfall into river Yamuna. Outfalling drains
carries huge quantity of silt, sewerage, industrial effluent, MSW, cow dung, malba etc
along with discharge into Najafgarh drain (Line Diagram of Najafgarh Jheel and
Najafgarh Jheel Map in Annexure-l).

Based on the joint inspection of the committee dated: 01.09.2022, observations are given
below:

I. Out of 08 monitoring locations of Najafgarh drain, none was complying with the
General Standards for Discharge of Environmental Pollutants under Schedule -VI of
the Environment (Protection) Rules 1986 w.r.t parameter BOD, except two location
which are S4: Najafgarh Drain at Galibpur Bridge and S5: Najafgarh Drain at Ghumanherra
Bridge.

ll. High concentrations of organic and chemical pollution was found discharging from
three drains (Leg-1, Leg-2, Leg-3) from Haryana discharging heavy pollution load w.r.t
TSS which eventually contributes to Najafgarh Jheel.

ll. Leg-3 drain S3 | (ie. Dhanwapur STP drain, Gururgram) sample was found most
polluted among all drains samples followed by Leg-3 drain 83 Il (Badshahpur Drain)
having high content of COD, BOD and TSS.

IV. BOD of Najafgarh Jheel were not complying with Primary Water Quality for Outdoor
Bathing notified under the E(P) Rules, 1986.




VI.

VII.

&

Silting in Najafgarh Jheel due to addition of wastewater from Haryana in the form of
treated/untreated industrial and domestic wastes.

Agricultural, Pisciculture and dairy farms activities in the catchment area of Najafgarh
drain were observed.

There is a possibility of surface run off from the cultivated lands during the rainfall
before the instance of fish mortality.

Earlier after the news published on 02.07.2022 regarding massive fish kill in Najafgarh

Jheel/Drain, DPCC has carried out sampling and testing immediately on 03/07/2022 and

04/07/2022, the test results received showing alarming pollution level prevailing at the time.

The test results at various locations are enclosed in Annexure-ViIl.

Based on the joint inspection of the committee constituted by Wetland Authority of Delhi

dated: 03.07.2022, following observations are given:

VI.

VL.

Sampling was done at 18 locations of drains which includes 7 small drains
discharging between Dhansa regulator to Ghummhera bridge (U/s of Najafgarh
Jheel) in the region of Delhi and four major drains Leg-1, Leg-2, Leg-3 and Drain
No.8 of Haryana. Analysis result enclosed in Annexure-VIIL.

Fish mortality was observed in the Najafgarh drain between Dhansa Regulator and
Ghummanhera bridge. The morality was observed in Tilapia fishes which are mainly
fresh water species according to the Fisheries Department representatives.

Drain L-3(part-1 and part-2), No.8 (from Haryana) and Galibpur village(RD 2100)
location had high amount of Total Suspended Solids out of all 18 sampling locations.
16 out of 18 sampling locations were not complying with the General Standards for
Discharge of Environmental Pollutants under Schedule -VI of the Environment
(Protection) Rules 1986 w.r.t parameter BOD. Only sampling locations Dhansa
Regulator -1 and Dhansa Regulator-2 were complying.

9 out of 18 sampling locations were not complying with the General Standards for
Discharge of Environmental Pollutants under Schedule -VI of the Environment
(Protection) Rules 1986 w.r.t parameter COD.

Leg-3 drain (part 1 and part 2) both were found to be most polluted among all
samples in respect with COD, BOD & TSS which shows high amount of pollution in
the drain.

COD and BOD levels of Najafgarh Jheel were also found not complying with Primary
Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 which may be
due to the pollutant discharge from Leg-3 and Leg-2 (Haryana Drains). Analysis
result enclosed in Annexure-IX.
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4.0 CONCLUSIONS:

l.

Il

VI.

VII.

Fish mortality occurred in between Dhansa Regulator and Ghummanhera
bridge location on the Najafgarh drain.

Heavy rain occurred on the day before the instance of fish mortality may have
caused sediment churning which choked the gills of fishes. During/After
heavy rainfall the Dissolved Oxygen also gets depleted which leads to low
levels of D.O. causing ecological hypoxia which led to suffocation of the fresh
water fishes which may have resulted in mortality of fishes (As per Delhi
Pollution Committee analysis of samples taken on 2™ July 2022).

The rainfall occurred one day before the instance, STP’s of Haryana along
the upstream catchment area might have discharged the untreated waste
water from the drains contributes to the Jheel which resulted in addition of
high pollution levels in the Najafgarh Jheel.

Agricultural activities also are being done nearby Jheel & agriculture runoff
may finds its way into Najafgarh Jheel.

Washout of Sludge/ Other Industrial Soild Wastes from Haryana and
Delhi: Washout of deposited sewage sludge and other toxic chemicals in the
bottom of the drain during heavy rainfall also affected the water quality of
Najafgarh Jheel.

As per IF&C Deptt. Of Delhi, Backflow occurred in the Najafgarh Drain from
Jheel to Dhansa regulator which the Upstream region of the Jheel. High
amount of flow was observed from the three drains (Leg 1, Leg 2, and Leg 3)
carrying heavy discharge. Back Pressure Phenomenon in the Najafgarh
Drain: The gradient of Najafgarh drain is very low (reported to be 1 m in 28
km). During heavy rainfall, back-pressure phenomenon is observed in
Najafgarh drain (that is water moves towards Dhansa Regulator. Therefore,
the wastes from L1, L2 and L3 drains carrying pollution moved upstream.

As seen in the above analysis reports, high values of TSS in Leg 1, Leg 2,
and Leg 3 could have choked the gills of fishes as after rain, high turbulence
and huge amount of sediments occurs because of Run-off water.
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5.0 RECOMMENDATIONS:

VI.

VI

VIII.

Xl.

XII.

An independent monitoring mechanism need to be established for real time monitoring
of pollution level in Najafgarh Drain and its subsidiaries at inter-state borders of Delhi
and Haryana.

To ensure 100 % treatment of generated sewage, industrial effluent and wastes, by
providing adequate infrastructure on ground in a time bound manner in the state.
Source apportionment including gap analysis study by the Haryana State Departments
(Gurugram Metropolitan Development Authority and Haryana State Pollution Control
Board) to identify the Pollutant Load in three Drains and resolve them respectively.
Haryana State Departments (Gurugram Metropolitan Development Authority and
Haryana State Pollution Control Board) to enhance monitoring frequency of Drains,
Industries, STPs, CETPs and strict enforcement of discharge norms in the State
(Gurugram and Manesar region).

Haryana State Pollution Control Board (HSPCB) and Gurugram Metropolitan
Development Authority should carryout random inspections and to ensure compliance
to environmental rules of water poliuting industries, Sewage Treatment Plants (STPs),
Common Effluent Treatment Plants (CETPs) falling in the catchment of Drain and
Jheel.

Irrigation & Flood Control Department, GNCTD to ensure cleaning/desilting of Canals
prior to the monsoon season apart from periodic Dredging & De-weeding.

Irrigation & Flood Control Department, GNCTD to desilt drain to provide a required
gradient to prevent backflow in drain in future.

Gurugram Metropolitan Development Authority to ensure protection at Najafgarh Jheel
by building up Bunds and should install silt traps where required.

If any illegal Dumping of Waste water, Septic tank waste noticed then action should be
taken by concerned authorities.

Promote Organic Farming in the areas, which will prevent run off into the Drain and
Jheel.

Unprotected banks of Najafgarh drain and Jheel should be lined or suitable measure
should be taken for bank protection.

Implementation and Execution of Environmental Management Plan (EMP) of
Najafgarh Jheel (Already in pursuance of Hon’ble NGT(PB) order in EA No. 16/2019).
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Annexure Il

Item No. 02 (Court No. 1

BEFORE THE NATIONAL GREEN TRIEUNAL
PRINCIPAL BENCH, NEw DELHI

{By Video Conferencing)

Original Application No. 493/2020
In re: News iéem published in the Newspaper named, The Times of tndia
dated 05,

_ -07.2022 titled “Dead fish in Najatparh drain, pollution
cotidd be to blame® .

Date of hearing: 1 1.07.2022

ORDER

L. Proceedings have been initiated suo-moto on the basis of captioned
media report to the effect that farge number of fish were found dead
upstream Najafgarh drain due to excessive polfutants, Water samples
~ were collected from the drain showing BOD levet to be 76 mgy] against
Iaid down standard of 30 mg/l. COD was 320 mg/i against laiq down
standard to 250 mg/l. Media report mentions that 100-150 fish were
dead in the pond, 500 meters away from Najafgarh drain, as per
information of the residents, Photographs shows large snumber of dead
i&shmthcmrofﬁmfafgarhm

2. Inview of above, we require a factual and action talen report from
a joint Committes of CPCB, DPCC, DB, Irrigation and Flood Control
Department, Govt. of Delhi and District Magistrate, South West Delhi
within one month by e-mail at judiciab-ngt@gov.in preferably in the forp
of searchable PDF! GCR Support PDF and not in the form of Image POF.
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List for further consideration on 12.09.2022.

A copy of this order be forwarded to CPCB, DPCC, DJB, Irrigation
and Flood Control Department, Govt. of Dethi and District Magistrate,

South West Delhi by email for compliance.

Adarsh Kumar Goel, CP

Prof. A. Senthil Vel, EM
July 07, 2022
Original Application No. 493/2022
AB
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@ Annexure Il
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W CENTRAL POLLUTION CONTROL BOARD
EREL g, w1 vE werny uitad daen anw gew

MINISTRY OF ENVIRONMENT. FOREST & CLIMATE CHANGE SVE GF INDIA

274772022

The Member Secretary,
Delbi Pollution Coutrol Lommittee

4th and Sth Floor, ISBT Building,
Kashmere Gate, Pethi-06

Sub: Constitution of 2 Joint Committee comprising of CPCB, DPCC, DJA, Irrigation & Flood Control
Department, Govt of Delhi and District Magistrate, South West in compiiznce to Hon'ble NGT
directions vide order dated 11.07.2022,

Sir,

This has reference to Hon'ble NGT order dated 11.07.2022 passed in OA No. 493/ 2022 in the matter of

news item published in the Times of India dated 05.07.2022 titled "Dead fish in Nai%rﬁ drain peliution
could be to blame”.

The Tribunal has directed in para 2 that“a factual and action taken report fiom # joint committee of CPLH,

DPCC, DIB, krrigation #nd Flood Control Department, Govt. of Defhi and District Magistrate, South West
Delhi within one month by e-mail”.

Ir this connection, it is requested that DPCC may act as nudai-w and coordinate with the member
agencies of the aforesaid committes for the preparation of the report in compliahice to the directions of the
Hon'ble NGT. Also, CPCB shall be associated with the committee and it1s & inform that Smt Suniti Parashar,
Seientist C, WQM- Division, CPCB has been nominated to attend the meetings of the shove-said conimittee
to represent CPCB as 2 member.

Contact details of the afore-said official are suniti.cpcb@gov.in for mat and contaet phone numberis011-
43102416.

Yours faithfully,

b

{A.Sudhakar)
Director & DH, WGM-I Division

i :,.w — 2
"ofE e @ e R, fieel- 110032
Parivesh Bhawan, East Aritin Nagar, Deihi-110032
NI/ Tel : 43102050, 22305792 FTYRWebsits : www.cpcb.nic.in
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_ Annexure IV
®

f;fﬁtiflg of the Joint Monitoring Committee helg on
e directions of Hon'ble NGT in the matter OA No. 493
Dead Fish in Najafgarh Drain,

Minutes of the 4%t

23.08.2022 based op
of 2022 on issue of

1. The 1* meetin .
; g Committee in NGT :

Iding, Delhi Pollution Control Committee, Kashmere Gate,

Delhi on 23.08.2022, 11:00 a.m. The meeting was attended by following
members:

1. Smt. Suniti Prashar, Scientist-C, CPCB

2. Ms. Pooja Tripathi, Research Associate, CPCB
3. 8h. Jitendra Kumar, S.E., I&FC

4. Sh. Pradeep Naik, EE, 1&FC

5. Dr. Nandita Moitra, Sr. Scientist

Representatives from DJB and District Magistrate, South-West, Delhi could not
attend the meeting.

2. Dr. Nandita Moitra, Sr. Scientist, DPCC welcomed all the participants and
briefed about the purpose of the meeting. It was highlighted that Han'bI? NGT
vide its order dated 11.07.2022 in the said matter ééfeclec? the Meﬁztgﬁng
Committee, set-up in NGT matter OA No 483 of 2022 ”regandmg; to provide a
factual and action faken report from the joint commztie;e of (%?CB, QPCC
DJB, Irrigation and Flood control Depariment, Govt. of Delhi and District

Magistrate, South West Delhi .

3. Hon'ble NGT order and issue of dead fish in %ajafgarh Dr?in were dssw?f
in details. It was decided by the committee that an inspection shall be capc;
out on 29.08.2022 by Joint Committee. S_amgé'ies v;ii% be collected by C d
Based on sampling and testing, inspection report shall be prepared an

submitted to Hon'ble NGT.

ioin i fion on 29.08.2022, 11:00 a.m. at
hers: Requested to join inspec : ‘
Capy olmedt Chhawla Point. Details of Location will be sent.

e N “’ﬁg\%
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Attendance 23.08.2023
"S.No. | Name of the Gffcer | Department Mobile No Signature
Y T :
Suns faratuay, | Coeo 98488197/} M
Se ¢
% |ttenses Kvmag | 7 0pc WsshIry|
ga Kby,
* Pradesp Waixc TEEC | msmeniel| @
=3
7 7 e iz,
0 Mawdda” [ e
Mol
5.
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Annexure V

PHOTOGRAPHS TAKEN DURING THE SITE VISIT OF JOINT COMMITTEE ON 01/9/2022

Location : Dhansa Regulator

Sampling Location 1: Leg-1 Drain (Palam Vihar Drain) Sampling Location 2: Leg-2 Drain

(Dharampura Drain)

Sampling Location 3 (I): Leg-3 Drain/Dhanwapur STP Sampling Location 3(l1): Badshahpur Drain
drain Gurugram
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Sampling Location 4: Najafgarh Drain Sampling Location 5: Najafgarh Drain

(at Galibpur Bridge) (at Ghumanherra Bridge)

Sampling Location 7: Najafgarh Drain
(at Jhatikara Bridge)

Sampling Location 8: Najafgarh Drain (at Chhawla Bridge)
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Annexure VI
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@ Annexure VIl
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DHANSA REGULATOR

Fish Kill
Affected Zone

18 ®




DELHI POLLUTION CONTROL, COMMITTEE

4"FLOOR, ISBT BUILDING, KASBMEREGm, DELHL06
visit us at : httn/id cc.delhigovtnic in

Waste Water Quality
Result No.. DPCC/W/ND /2022 bg%y

Date of sampling: 03.07.2022 04.07.202

Status of Najafgarh Dréin
Dated:. || '}/ A

Location ( Armonica]
2l oD BoD ' Nirogen | DO | Phosphats
250 (mgh | 0 {mal) ¢
1| DrainNo. 8 . WundakieraPamp e 8 | m T 065
2 _|Dhansa Border Regulator 1 4| 1 68 B I fe |q
3 _| Dhansa Border Requletor2 124 0 % 24 11 oy
4 _|Dhansa Border Requlafer 3 Bl w % 0% (127 28
S [ Najafgarh Drain af Galibpur Bridge: 8| 320 ] TN o
6| Naloah Drn o Ravia Bige 82 & [ m 8 024 [NL | 4a0f
7 ggf)gam Drain (At Jratiia Bridge aflr confluence of [-2 wl n 1% 5 B (W]
| & LS(Pat Do B B ® | @ | % | g ML &l |
9_|L-3{Pat-1 of T Wanesar side 2] ®m T 5 10 LB T
10 [L2Drain ] 8 [ m % 866 [NML| 41
11|11 Drain B8 | 6 ®76 ML 15y |
N Galbgur Vilege (FD 2100 ) RS TR ® DN T ma
18 [ Serangour Vilage (RD 2100 m) g 68 | @ | M 6 03 TN @3
14| i Vilage Dra (R 4075) LS ] 0 | m & 00 TNCT #s
| 16 [Rawia Vilage RO 4027 mj RIS % | 1% 4 THRED f230
16 _|Dhansa Vilage (RD50m] LS 8] 8 T 1% ) 80 TNL ] 62
,7? |Ratta -2 Vilage (RO 4400 m) Ri§ Wl 7 m % MWW wg
| 1 [Ghmhefawuage(ﬂamam) 74 | o i) 4 1 W IwMTm
o™,
(1 Watr L
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Annexure-IX
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